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mept Information System for total literacy 
campaign, vocationalisation of school 
education, registration of copyrights and 
monthly expenditure of accounts and voucher 
level accounts . 

Quota  of     Admission   under  special 
Dispensation 

1447.   SHRI  SYED SIBTEY RAZI: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether some quota of admission in 
Kendriya Vidyalayas under special 
dispensation category has been fixed; 

(b) if so, the details thereof with number 
of seats fixed for each category of entitled 
persons and institutions; 

 
(c) whether Government. propose 

to review the enhancement of     the 
quota; and 

(d) if so, the details thereof and 
if not,   the reasons   therefor? 

THE  MINISTER  FOR HUMAN 
RESOURCE DEVELOPMENT (SHRI 
ARJUN SINGH): (a) and (b) Yes, Sir. The 
total number of admissions in all Kendriya 
Vidyalayas on special dispensation should not 
exceed 10 per cent of the total admissions of 
the previous academic year. 50 per cent of 
these admissions is for the children 
recommended by Members of Parliament 
including the members of Consultative 
Committee. The remaining 50 per cent is for 
children recommended by the Members of the 
Board of Governors. Members of the 
Sangathan, Chairman of the Vidyalaya 
Management Committee and other sources. 

(c) No, Sir. 

(d) Dses not arise, 
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